" FORM LD-33

APPLICATION FOR CANCELLATION OF REGISTRATION OF A LAYOUT-DESIGN OR OF ASSIGNMENT
OR TRANSMISSION RELATING THERETO

[section 41 rule 69]

In the matter of Layout-Design No. - name of registered proprietor ——————
address as entered in the register

I/ we' - hereby give notice of cancellation of *registration / assignment /
transmission of above layout-design. '
The grounds of cancellation are as follows™

Dated this : day of 20—

Sigmtum

To
The Layout-Design Appellate Board

1. Give full name, address and nationality

2. Strike out whichever is not applicable

3. Give proofidetails if cancellation of registration is on the ground that the layout-design is not original or it has been commercially
exploited for a period of more than two years from the date on which application for its registration was filed (see section 7)

4. Give proof/detail that the assignment or transmission is contrary to any provision of the law [see clause (b) of sub-section (1) of section
41].



